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Order

Ld. Counsel for the petitioner has referred to the tracking report of the Speed
Post which shows that a copy of the petition has been delivered to the Respondents.
However, no one has put in appearance on behalf of the Respondents,

2. Notice of the petition for three weeks. Till the next date of hearing, the
Respondents are restrained from selling, alienating or transferring_or parting with
possession of immovable properties without prior permission of the Tribunal.

3. Respondents are further directed to maintain status quo with regard to
shareholding as on today till the next date of hearing.

List for further consideration on 09.09.2016.
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